
 

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

WESTERN ZONE BENCH, PUNE 

INTERLOCUTORY APPLICATION NO. 156 OF 2024 

IN 

APPEAL NO. 101 OF 2024 

In the matter of: 

Tanaji Balasaheb Gambhire   ... Appellant 

 Versus 

Union of India & Ors.    ... Respondents 
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